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POItlDI of GourD.eDt omeen to public 
• edor oDderta'iep 

2934. SHRI Y ASHWANTRAO 
GADAKH PATIL: Will the Minister of 
INDUSTRY be pleased to state: 

(a) whether it is pro pOled to discont-
inue the transfer of Government officers 
on deputation to the public sector under-
takings; aDd 

(b) if so, the detaiJt thereof and the 
realons therefor? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO): (a) and (b) 
In March, 1985 the Government issued 
instructions banning deputation of Gover-
nment officers to public enterprises. 
According to tbe.e orders, Government 
officers cannot go on deputation to public 
undertakings except tbe cases which were 
specially exempted by Government from 
tbe purview of the Rule of Immediate 
absorption. 

Time ror agricultural program mes 00 

Doordarshao 

2935. SHRI V. SOBHA.f'.tADREES-
WARA RAO: Will the MIDlster of 
INFORMATION AND BROADCAST-
1NG be pleased to Slafe . 

(a) whether Government propose to 
Increase the lime allocafed to agricultural 
programmes on Doordarshan for the 
benefit of (armers to acbleve h'lber 
aaricultural pr()dUdion, particulally in the 
production of ollseeds and pulses; and 

(b) if not, tbe reasons therefor? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF 
INFORMATION AND BROAD-
CASTING (SHRI H. K. L. BHAGAT): 
(a> Ind (b) All Dooldarshan Kendras 
iDcludine INSA T Kcodras are rquJafJy 
teleclstlni agricultural programmes in the 
IIDauale of tbe area. There IS no proposal 
to increlse the .eJtca~t "IDle of such 
prOII.romes at preStlll as the prc!c:nt 
Irr.naemenl IS considered adequate. 

Criteria for Dew Ptlblic call oftico I • 
r.r.' areas 

2936. SHRI V. SOBHANADREBS_ 
W ARA RAO: Will the MIDister of 
COMMUNICA TIONS be pleated to 
Itate : 

(a) tbe criteria followed for sanction-
ing new public call office io rural area; 

(b) whether Government propose to 
relax the rule relating to minimum 
populafion of tbe village from present 
level of 5000 to 3000 to benefit more 
viJ1ales wbich do not have telepbooe 
facility rigbt now: 

(c) if so, the action taken in fbis 
regard; aDd 

(d) if not, the reasoos therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI GIRIDHAR GOMANGO): (al 
The Department bas formulated'a bexaao-
na) policy under which country bas been 
devided into bexagoDtt of 5 km. sides each 
and It IS planned to plovidc at least ODe 
long Disfance public telephone OD fully 
~ub8ldiaed basis at the PrinCipal village in 
each such hexapon. 

(b) No. Sir, there is no sucb proposal. 

(C) Does not arise. 

(d) Due to limited resources, the fint 
priority bas been liveo to provision or 
teJccom facilities in "No T e'ephone" 
hexaloDs. Tbe question of provision of 
this facihty to other villages will be COD-

sldered later. 

Settiog up of "Salt Model and Research 
Statio a" I. ADAr. Pradesb 

2937. SHRf V. SOBHANADREES-
WARA RAO: Will the MiDlster 01 
INDUSTRY be pleased to state: 

(a) whether Government propose to 
set up a "Salt Mode) aod Research 
Station" in the cOlsla' Andhra Pradesh; 
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ctJ) If so. the salient features thereof 
jndicatina tho estimated cost and tbe 
JocatloD of tbe Project; aod 

Cc) the likely date by wbich tbe Salt 
Modet and ltesearcb Sfation wf1l be 
escabJiabed ? 

THE MINISTER Ot'-l STATE IN THB 
DBPAllTMBNT OF INDUSTRIAL 
DEVELOPMENT IN THB MINISTRY 
OF INDUStRY (SHRI M. ARUNA-
CHALAM} : (a) No. Sir. 

(b) aDd (c) Do not arise. 

DowDgradation of post offices in Andbra 
Prade.b 

293~. SHRI V. SOBHANADREES-
WARA RAO: Will tbe Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) tbe total number of pOlt offices of 
d ifrertn't categories sucb as bead post 
olliC'es, sub post offices; ED post offices 
and braDcb post offices etc • district wise. 
in Andlta Pradesh as on 1-1-1985 and the 
number of fb ose which were dowDsraded 
a. on 1-1-87; aDd 

(b) the reasons for downgradatioD of 
these post offices ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SHRI GIRIDHAR GOMANGO) : (a) 
aod (b) The information is being collected 
and will bo laid on the Ta ble of tbe 
House. 

Sa"ly of ddedhe .addaery by BHEL 
to Upper KoJab Power Project Orilla 

2939. SHRI SRIBALLAV PANIGR-
AHI: Will tbe Minister of ENERGY be 
pleascd to state' : 

Ca) wbether owing to defects in tbe 
macbinery su~plied by the Bharat Heavy 
EJcccricals Limited (BHEL) to tbe Upper 
Ke1ab Power Projtct in Oril.a, tbe pow~r "OllIe baa become defucct onl)' a week 
.ftar itl commillionl..,; 

(b) if so the detail. or defects and the 
actjoD takea to remedy tbe situation; 

~c) the loss caused 81 a relult tbe,.-
Oli 

Cd) whetber responsibility bal been 
fixed for tbeae lapse. and if 10. tbe action 
taken asaiDl1 the delinquentl; and 

(e) if not, tbe reuons tberefor 1 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF POWER IN THE 
MINISTRY OF ENERGY (SHRI KALP. 
NATH RAil: (a> to (C) For tbe Upper 
Kolab Hydroelectric Projoct two machines 
have bean supplied by BHEL. After 
running for aboat a month. tbe units had 
to be stopped for replacement 01 brake 
tracks. relaltinl in lou of power aeDerat-
ion. After recommissioning. while Unit 2 
has been currently in service, vibrations 
were noticed in Unit 1. This unit haa been 
stopped agalO aDd is being attended to. 
It is expected to be put back into service 
shortly. 

(d) and (e) BHEL have deputed a 
team of experts to investiaate the cau.OI. 

Natlooal Grid Authorfty'o. power 

2940. SHRI K. RAMACHANDRA 
REDDY: Will the Minister of ENERGY 
be pleased to state ; 

(a) wbether Union Goveramenf are 
contemplaring to sot up 8 Nation.. Grid 
Authority on power; 

(b) whether Union GoverolDCnt con-
Ilckr luch an oraanllation neco ... ry at 
the natIonal level for better menaaemont 
of the power arid aod for coordinatio, 
tbe fuDCtIonina of tbe different realona. 
.ridl as a compolite national power Det-
work; and 

(c) if so. tbe time by wbicb lutb an 
autbority I. Ii kely (a be formed 1 

THE MINI'TER OF STATE IN THE 
DEPARTMENT OF POWSR IN THB 
MINISTRY OF ENERGY (SRRI ItALP· 
NATH RAI): (a) to (c) Wtcb.... con-
,ioued ausmeptioll a.d ttrcaatlaetain. of 




